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Hon' Mr P,S., Habeeb Mohd, A.M.

Hon' Mr J.P., Sharma, J.M,

i
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None is present for the parties,

An opportunity was given to the applicant to file
amendment application within a week. An-other
opportunity is being given to file the same. If the
amendment application is filed, the respondents

shall file counter affidavit within 4 weeks thereéftéff}

In case amendment is not filed, the applicant shall

gRxl forfeit his right of filing the same.

List this case for further orders on 19.7.90,

G

J.M.
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